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(¢) whether any responmsibility has
been fixed for procurement of brand
new  ground handling equipments
worth Rs. 1 crore py the two airlines;

(d) if so, the outcome thereof; and

(@) the steps being taken to utilise
this equipment?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAV RAO SCINDIA):. (a) Yes,
Sir. »

(b) to (e) Air India has not pur
chased any new ground handling
equipment for positioning the same at
Trivandrum airport. Equipment .ac-
quired by Indian Airlines will be used
by it to supplement the ground handl-
ing equipment at other major bases
and here ig no wastage.
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Performance of rural electrification
Corporation Schemes during the
original time frame

1035. SHRI JAGDISH PRASAD
MATHUR:
SHRI SANGH PRIYA
GAUTAM:

Will the Minister of PQOWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) what is the total number of
rural electrification projects sanction-
ed by RE.C. upto 31st March, 1991;

(b) what is the number of Rural
Electrification Schemes, which
as per the time frame set out in
original sanctioned schemes have
achieved targets upto (i) 100 per
cent (ii) 75 to 100 per cent (ii1) 50
to 75 per cent, (iv) 25 to 50 per cent
and (p) below 25 per cent; and

(c) whether Government propose
to enuire into (i) reasons for short-
falls in timely achievement of pro-
ject targets, (ii) relevance and use-
fulness of Rural Electrification Cor-
poration in ensuring timely achieve-
ment of Project targets, as originally
sanctioned by it?

THE MINISTER .OF - STATE (IN-
DEPENDENT CHARGE) OF THE
MINISTRY OF POWER AND NON-
CONVENTIONAL ENERGY SOUR-
CES (SHRI KALP NATH RAI): (a)
The total number of rural electrifica-
tion projects ~ sanctioned by Rural
Electrification Corporation (REC)
upto 31.3.1981 was 23,071,



